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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHAEAD BENCH DF{ “ZT!DNAL
COMPANY LAW TRIBUNAL ON 08.00. 2017
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Both the parties are heard at length. List the matter on 12" September, 20
for hearing on limited issues. FITTYE — =

d:08.09.2017 Sri H.P. Chaturvedi, Member (Judicial)
Dated:08.09.

Typed by:
Kavya Prakash



